Name of the Corporate Debtor- Wizard E-marketing Private Limited

Date of commencement of CIRP- 7th October 2026 B

List of creditors as on- 30thOctober 2026

Annexure- Al
List of Secured financial creditor

Filing as per clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

(Amount in INR)
Details of claims received Details of claim admitted Amou
Amount Amount % of nt of Amount Amount
Identifi covered by covered |Whether| voting | contin [ Amount of any of of

SL Name of cation | Date of Amount Amount of claims | Nature security by related | share | gent [mutual dues, that| claims not | claims under | Remarks,
No. Creditor No. receipt Claimed admitted of claim interest guarantee| party? | in CoC [ claims| may be set off | admitted | verification | if any

Assets Care &

Reconstruction

Enterprise  Ltd Secured

1|acting as 1 [21.10.202¢[  38,21,25,813.56 38,21,25,813.56 | Financial 38,21,25,813.56 None No 100.00% | None None - None

Trustee of ACRE Creditors

102-Trust

Grand Total 38,21,25,813.56 38,21,25,813.56 38,21,25,813.56 100.00% -




